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‘Threat to suspend the release of pew films

719. SHRI SURESH KALMADI: Wil
the Minister of INFORMATION AND)
BROADCASTING be pleased to state:

(a) whether it is a fact that producers of
motion pictures  have threatened 1 sus-
pend the release of all new films in the
country in protest against the arbitrary
price hike of 37.5 per cent imposed by
Government run-Hindustan Photo Films
on cine picturg raw stock: and

(b) if so, what steps Government
pose to take in the matter?

THE DEPUTY MINISTER IN THR

MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRTIA
VYAS): (a) and (b) The film industry
had represented against the price revision
of Colour Positive filtm announced by Hin-
dustan Photo Films(HPF) with effect from

pro-
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15-6-91. The price revsion of Cine Colour
Positive has for the time being kept in
abeyance for reviewing the matter in detail.

720. [Transferred to 2nd Auguss; 1991]
Privatisation of public gsector undertakings

721. SHRI SHANKAR DAYAL
SINGH :Will the PRIME MINISTER te
pleased to state:

(a) whether it is a fact that Government
are considering to privatise some public
sector undertakings in the country;

(b) if so, what are the reasons therefor;
and

(c) whether Government propose 10 is-
sue any white paper in this regard?

THE MINISTER OF STATE sN THE
MINISTRY OF INDUSTRY (SHRI P. K.
THUNGON): {(a) No, Sir.

(b)Y Does not arise.

(¢) No, Sir.

Indigenots fechnologies developcd by
C.S.LR.

722. MISS SAROJ KHAPARDE: Will
the PRIME MINISTER be pleased to
state:

(a) the dctails of the indigenous technn-
logies developed by the C.S.LR. labora-
tories during the last three years;

(b) whether any action has been taken
by Government so far to promole their
utilisation by the Indian industries; and

(¢} if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL. PUELIC
GRIEVANCES AND PENSIONS (SMT.
MARGARET ALVA): (a) Details of the
major technologies developed by the CSIR
laboratories during the last 3 years je.
1988—91. are given below:

i. zeolite additives (developed by Na-
tional Chemical Laboratory but not yet
commercialised), .

- PR

ii‘. food grade hexane (developed by
Indian Institute of Petroleum and Yicen-
sed to (wo parties).
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(iii) cynoacrylate and pressure sen-
sitive adhnesives (developed by Indian
Institute of Chemical Technology and
since productionsed),

iv. pheromones (developed by Indian
Institute of Chemical Technology and
since productionised),

v. ethanol from molases (developed
by National Chemica]l Laboratory and
since commercialised).

vi. forromagnetic chromium dioxide
(developed by National Aeronautical
Laboratory, negotiations for commercia-
lisation are in progress).

vii. bricks from fly ash (developed
by Central Fuel Research Institute and
since productionised).

viii. improved oil expeller (developed
by Mechanical Research and Develop-
ment Oraganikation and since commer-
cialised).

ix. automatic weather station (deve-
loped by National Institute of Oceano-
graphy, megotiations with poteniial users
are in progress).

x. flexible graphite tapes and sheets

(developed by National Chemical Iabo-
ratory and since commercialised).

«i biological rope contractor (deve-
loped by National Environmental Engi-

neering Research Institute and since
commercialised).

xii, palm oil extraction developed
by Regional Research  Laboratory,

Trivandrum ang piloy plant set up).

(b) and (c) Yes, Sir. Both the CSIR and
National Research Development Corpora-
tion (NRDC) have establisheq mechanisms
to publicise the technologies available io
indnstry, CSIR has further r-
interaction with industry organisations and
industrial units to promote the use of ifs
technologies.
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